F. No. 10/1212016-NCLTP-1vi {108 ©
NATIONAL COMPANY 1AW TRIBUNAL

oth Floor. Block-3,
CGO Complex. Lodhi Road.
New Delhi- 110003
Dated: 071072024

Notification
Subject Filling up of 01(one) post of Secretary, National Company Law Tribunal New
Delhi on deputation basis.

w1 =
Applications arc invited for filling up the following post in National Company Law

Level-14 (Rs. 1.44.200-

Secretary. :
2.18.200) of 7" CPC |

1 National Company
Law Tribunal

New Delhi

2. The seiected candidate will be required to serve at NCLT. Principal Bench, New Delhi.

3. The candidates who apply for the postisy will not be allowed to withdraw their
applicationts) subsequently. Candidates who are not willing to join upon Selection may kindly
not apply for the deputation posts.

4. The detals of the post. along with ehigibility criteria. educational qualification’ experience
RIE. I'an‘i

cd fer the post s given i the enclosed Annexure-l. The National Company Law
Tribunal <« Recruitment. Salary and other Terms and Conditions of Service of Officers and other
Emplovees) Rules, 2020 may kindly be seen at NCL'T website, e hups: neligos in under the
link ~Carcer’

S The period of appointment on deputation will be mitally for a period of three vears or till
further orders. whichever is carlier.  Other terms and conditions of service shall be governed
by OM. Noo /8 2009-Este(Pay 11 dated 177 June. 2010 of Department of Personnel &
Traini
Hme 1o ¢

NMinistry of Personnel Public Grievances & Pensions. Govt of India as amended trom

6. The efficers and statl joining already joined in NCLT on deputation, and already availing
GPRA fucility in their parent body. have been allowed to continue the benetit of GPRA on
joining NCET. However. the officers and staf? not already avanling GPRA in their parent
body will not be eligible 1o apply tor General Pool Residential Accommodation on joining
NCLT on deputaton.

7. Maximum age limit for appointment on deputation to the above posts is 38 years as on the
closing daic of receipt of applications.

& Last date for receipt of applications will be 60 duys from the date ot publication of the
advertisement in the Emplovment News Rozgar Samachar.



9. Willing and ehigible officers may sabmit their applications, duly 1l
proforma through proper channel only,

fed in the preseribed

1. The docoments required for the considering of applicaiion are:
ay Bio-data in Prescribed ProformaiAnnexure-11}
by Supporting certificate’ documents i respect of claimed cducational qualilications

inciuding essential qualilications of Bachelor Degrec.

Clearance centificate stating that 1 event ol selecuon. he will be relieved

¢) Cadir
immediately issued by cadre controlfing authority
i photocopies of the APARSACRS for the last 3 vears.

fance Clearance Certificate and Integrity - Certificate issued by the respective

department.
iy The dewils of major' minor penalties imposed on the officer during the last 10 years.

Detatis of experiences i terms of eligibility eriteria for the post may also be clearly

mentenad in bio-data form,

1. Application i the prescribed proforma iAnnexure-1Dh compiete m all respect along
with the certificate attached o the application from the emploverhead of office/Torwarding
certified copres of ACRS'APARs for the last five yvears muy be sent to the

authority and

following addre

Fhe Registrar, NCLT

National Company Law Tribunal,

6" Floor, Block No. 3, C.G.O. Comple.
[ odhi Road, New Delhi - 110 003,

12 Applicutions received after the last date. or incomplete in any respect or those not
accompanicd by the documents” information as per Para 09 above will not be considered. The
Cadre Authortties may ascertain that the particulars sent by the officers are correct as per the
records. The eligibility criteria and application torm as well as Recruitment Rules are also
available on NCL T website www.ncelt.goviin (underCareer™).

. NCL L. New Delli
fel: O11-243610685
il admni nelogon e

Joint Registrar



Pm‘t
Seeretary,
NCLT

Details of eligibility Conditions f¢

eeretary

Eligibility Conditions

Oiticers of the Cenrral Government or State Governments of Union Territories or i

Coarts or Tribunals or statutory organisations.-
i}

t holding analogous post on regalar basis i the parent cadre or department: or

tii o postin level-13A in pay matrss of the Seventh Central Pay C cinmission or cqusvalent
with lwo years rezalar service i the Grade: or

Gitapostin Level-13 i pay matrey of Seventh Central Pay Conistission or equivalent with

i ghree years regular service in the grade: and

ih possessing the toflowing educational gualification and experience -
bassential:

cisExpertence i Information Technology and e-Governance. establishment. personnel

and administrative mateers is compulsory.

Desirable:

Degree in law trony a recognised University: and

Note 1: The period of deputation including the period ot deputation in another ex-

Ccadie post held immediately preceding this appointment in the same or some other

anisation or department ot the Central Government shall ordinarily not 1 exceed

fve vears

Note 2@ The maxmum age-limit for appoiniment by deputation shall not be

Cesceeding fifty erght vears as on the closing date of receipt of applications,

Nete 30 For purposes of appomtment on deputation basis. the service rendered on a
oular basis by an officer prior to O1st January. 2016 ar the date from which thd

revised pay structure based on the Seventh Centrad Pay Conunission recommendations
seen extended. shall be decmed to be service rendered in the corresponding leve
i the Pav Matrix ol the Seventh Central Pay Commission




_ Government Rules

ANNEXURE - 11

APPLICATION FORTHE POST OF SECRETARY ON BEPUTATION BASIS IN
NATIONAL COMPANY LAW TRIBUNAL

Paste here self
attesied passport size

coloured photograph

Post Applied For : Secretury. NCL

_-"n.? !’w'\(i;'s;_' h_ . . New Dethi o
ame {(IN BLOCK LETTERS)

[ Date of Birth

% = 2 {

CPresent Dmplover  (mention the
name of Cenval Government or
Swate  Government or  lUinion
Territorics or Courts or Iribunals or

| Statutory O

ganization)

Presen: Office with Address

?ki'v’l'\‘_’:’t‘z”;i Post Held

(Level as per 77 CPC,

T Procent Pay
: Pay Ba
o

(I the pay 15 not as per structure of

and Grade Pay as per &

6" or 77 CPC please albsa indicate
the « av and s cquivalent pay
T 77 CPC Pay Structure

' Date of retirement under Central

[ Service 1o which you belong

.| Whether SC/ST
TOffice Aduress
I'elephone No. “ ;
1 Fax No » _ -

- Correspondence Address




_Telephone No.
Mobile No.
» | Email i tmandatory )
14, Permanent Address

!

. Educational Qualitications (Matric onwar

Exam Name of | Yearof
Passed University Passing Lol
Insiitute Cotirse
| Board

16, Details of canployment tin Chronological ordery. [ needed. enclose o separate sheet duly

authenticii
SI Namg of the  Post held
No - office (Designation

: T
From

| - i
!
|
| A
i
i

[ 17. Nature of aresent employ nient i.e.
| Permanent' Ad-hoe! Lemporary

18, In case the present emplovment is held

on deputation. please state:

a1 The date of inttal appomtment:

by Peried of appaintment:
F e Name and address of the present
olfice ~organmzation:
- dy Name and address of parent office

i by vour signature m the format given below:

Nature of

Percentage off
Marks (Mention
Distinction, iff
any)
i i
— |
e — E
PNature of duties
- R
il |
! i
i



Qrganization
Wl ~ 5

190 Details of experience in chronological
' j order. :fany of information technology.

Ce-govemance, establishment. personnel i
i and adminisization
Details of trauning undergone
P21 Details of proficiency in computer
I8, Any other information. applicant wants
o furnish
19, | Please staie brietly how vou tind yourself best suitable for the post applicd lor: i

# Applicants not bolding the post mthe Level i Pay Matrin Pay Band:Grade Pay pertaining to Central
Government sbould mdicate the equivalent of the Pay Scale viz-a-viz the Cental Government's pay

scales

I have carctully gone through the vacancy circularadvertisement and | am well aware that
the Curriculum Vitae duly supported by documents submitted by me will aise be assessed by the
Selection Commmittee at e tme of selection tor the post. 1 is also certified that the information
furnished above s correct and true o the best of my knowledge. In the event oi my selection | shall
abide by the terms and conditions of services attached to the post.

Place:
Date: Signature of the Candidate
Address:



Certificate 1o be furnished by the Emplover/Head of Office/ Forwarding Authority:

Certified that the above particulars furmished hy ShrisSmt. _are correct and
he'she possesses educational qualificatons and experience mentioned in vacancy circular. It is also
certified: -

. That there 1s no vigilance/disciplinary case or eriminal case pending or contemplated against
Shri/Snu -
hat s ber integnty is cernfied

That hivher CRS APAR dossier in Dl'i‘é}?]qi is enclosed Phnhw.ypic_x of the ACRS'APARS tor

‘el b

the last five vears duly attested by an officer ol the rank of Under Secrctary to the

Governmant of India or above. are enclosed

4=

Fhat o magor/minor penalty has been imposed on hinvher during the ast ten years.

3. That the cadre controlling authority has no objection to the consideration of the applicant for
the post applied for.
Place: ........... 2 TS . 5, £ A T TS

{32 : S NPy ————
Signature
Name :
Designation :
el No.
(Office Seal)

List of enclosurcs

[ORNR! Sy

e

LV



